) N 0% T-1-
No. Type
1 (010]

2 Cco

3 co

4 CRM(M)
5  CRM(M)
6  CRM(M)
7  CRM(M)
8 CRM

Filing No.

3259/2025

3266/2025

3273/2025

1558/2025

1559/2025

1560/2025

1562/2025

1079/2025

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 28-08-2025 To 28-08-2025~All rows are shown

Name of Petitioner

BISHRUTENDU MAITY
Mobile:8910364517
Email: GORACHANDSAMANTA76@GMAIL.COM

RAMLAKHAN JAISWAL
Mobile:9836950069
Email:ADVISHITARAUT@GMAIL.COM

APARNA KUNDU
Mobile:9903255874
Email:AHMEDSYEDARIF939@GMAIL.COM

EKBAL HOSSAIN @ IKBAL SK @ SUMON
Mobile:9038085877
Email:DEBAPRIYA.LAWYER@GMAIL.COM

JAHANGIR GAZI AND ANR.
Mobile:7980645768
Email:CHAMBEROFSAMIMAAHAMMED @GMAIL.COM

DIBYENDU CHATTERJEE @ BABAI
Mobile:9830168273
Email:DEVIPRIYAMITRA@GMAIL.COM

GOUTAM PAL @ BABU
Mobile:8617580814
Email: ABDUSSALAMHCO5@GMAIL.COM

SAFIKUL BISWAS

Name of

Learned

Advocate
GORACHAND
SAMANTA

ISHITA RAUT
SYED ARIF
AHMED
DEBAPRIYA

SAMANTA

ENAMUL ISLAM

DEVI PRIYA
MITRA

ABDUS SALAM

AVILASH

Compliance

By Date

26-09-2025

24-10-2025

26-09-2025

18-09-2025

22-09-2025

18-09-2025

18-09-2025

18-09-2025

List of Defect(s)

RES. ADDRESSING WRONG.

WRONG LOWE COURT DISTRICT MENTIONED
ON PETITION

(1) REQ. TYPE COPIES ORDER
(2) ORDER COPIES N/F

AS PETITIONER WAS HUSBAND OF V.G.,
NECESSARY STEPS NEED TO BE TAKEN TO
HIDE HIS AND HIS RELATIVES IDENTITY AND
OTHER DETAILS.

1) ... SECTION WRONG OF B.N.S.S AT CAUSE
TITLE PAGE..

2).. CLARIFICATION NEEDED OF ORDER COPY
DT. 05/06/2019 AND PAGE 13 AND SPL SC/ST
CASE NO

1) REMOVE CRPC SECTIONS .... 2) BNSS
SECTION WRONG .... 3) LD TRIAL COURT
REJECTION DATE WRONGLY MNETIONED IN
1ST PAGE AND LD PP. LETTERS. .... 4) MENTION
REJECTION DATES OF HONBLE HIGH COURT
CASES IN 1ST PARA. .... 5) MENTION
CORRECTIONAL HOME NAME IN 1ST PARA ... 6)
DISTRICT WRONG IN FORM A AND BACKSHEET

1) ORDER DATE OF CRM(M) 138/2025
MENTIONED IN 1ST PARA, NOT MATCHING
WITH ORDER COPY. ... 2) SIGNATURE OF
AUTHORISED AGENT IS REQUIRED ON ID CARD
COPY

NDPS CASE NO WRONGLY MENTIONED IN 1ST



SI
No.

10

11

12

13

14

15

16

17

18

19

20

Case
Type

(NDPS)

CRM

(NDPS)

CRM(R)

CRM(R)

CRR

CRR

MAT

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

1082/2025

113/2025

114/2025

3819/2025

3830/2025

1473/2025

20230/2025

20258/2025

20290/2025

20330/2025

20332/2025

20395/2025

Name of Petitioner

Mobile:7980309729
Email:ADVAVILASHTRIPATHI@GMAIL.COM

NAYAN MANDAL
Mobile:9735009200
Email:SOVANDASGUPTAT12@GMAIL.COM

AJAY SARKAR
Mobile:9874193062
Email:ADV.SYEDWASIMFARUQUE@GMAIL.COM

SAHAJAHAN MANDAL
Mobile:9874193062
Email:ADV.SYEDWASIMFARUQUE@GMAIL.COM

XXX AND OTHERS
Mobile:9062407928
Email:DASSINHAANDCO@GMAIL.COM

DHANANJAY PANDEY
Mobile:9830053217
Email:SAILESH6869@GMAIL.COM

PARTHA DAN
Mobile:9477153282
Email:BAGCHISHAMIK@GMAIL.COM

SHILA MANDAL
Mobile:9831270872

PAMPA PAL
Mobile:8981147215
Email:PAMPA.ADVOCATE76@GMAIL.COM

GOPAL BAIDYA
Mobile:8017093620
Email:AKRAMW762@GMAIL.COM

MIR TAYEB ALI
Mobile:8910361172
Email:R.SRIMANTA@YAHOO.IN

KHAYERUDDIN MALLICJK
Mobile:9002104365
Email:PALASHBAPARI731@GMAIL.COM

GRSE LTD. KARMACHARI SANGHA AND ANR.

Name of
Learned
Advocate

TRIPATHI

SOVAN DAS
GUPTA

SYED WASIM
FARUQUE

SYED WASIM
FARUQUE

LIPIKA DAS

SAILESH KUMAR
GUPTA

SHAMIK BAGCHI

DEBJANI SAHU

PAMPA DEY
(DHABAL)

MD. WASIM
AKRAM
PARICHITA RAY

PALASH BAPARI

ANANYA NEOGI

Compliance

By Date

18-09-2025

18-09-2025

18-09-2025

26-09-2025

26-09-2025

26-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

List of Defect(s)

PARA

SUPPRESSION OF PREVIOUS REJECTION VIDE
CRM(NDPS) 940/2022, CRM(NDPS) 1026/2024

EITHER ATTACH SERVICE TRACK REPORT
SHOWING DELIVERY TO RESPONDENTS OR
REMOVE EXTRA COPY OF PETITION.

EITHER ATTACH SERVICE TRACK REPORT
SHOWING DELIVERY TO RESPONDENTS OR
REMOVE EXTRA COPY OF PETITION.

VIOLATION OF ORDER DATED 18/04/2022 IN
CRA(DB) 29/2022

VIOLATION OF ORDER DATED 18/04/2022 IN
CRA(DB) 29/2022

REQ. ORIGINAL CERTIFIED COPIES.

PETITIONER SURNAME SPELLING MISMATCH
WITH SIGNATURE

SUBJECT CATEGORY CODE ABSENT

ADV CLERK'S ADVOCATE NAME MISSING IN
AFFIDAVIT

SHORT LIST OF DATES MISSING, C J NAME
WRONG

PETITIONER SURNAME SPELLING WRONG IN
AFFIDAVIT

ADV CERTIFICATE MISSING IN PRAYER PAGE



SI Case Filing No. Name of Petitioner Name of Compliance List of Defect(s)

No. Type Learned By Date
Advocate

Mobile:8981019897
Email:ANAYANEOGIO6@GMAIL.COM

21 WPA 20424/2025 DG RAJ HIGHWAY SERVICES KAKALI DAS 25-09-2025 RESPONDENT 5 DISTRICT AND STATE MISSING
Mobile:7278791838 CHAKRABORTY
Email:ADVOCATE.KAKALI@GMAIL.COM

22 WPA 20425/2025 M/S. DR. REDDYS LABORATORIES LIMITED SOUVIK 25-09-2025 SHORT LIST OF DATES PAGE MISSING
Mobile:9831048491 MAZUMDAR
Email:SOUVIK.ADVOCATE@GMAIL.COM

23 WPA 20426/2025 DG RAJ HIGHWAY SERVICES KAKALI DAS 25-09-2025 RESPONDENT 5 DISTRICT AND STATE MISSING
Mobile:7278791838 CHAKRABORTY
Email:ADVOCATE.KAKALI@GMAIL.COM

24 WPA 20437/2025 KESHAB CHANDRA MONDAL LAKSHINATH 25-09-2025 LISTING DATE HOLIDAY
Mobile:9830189754 BHATTACHARYA
Email:LAKSHMINATH2016@GMAIL.COM

25 WPA 20609/2025 AMIYA KUMAR DUTTA AND ORS. SYED MURSHID 25-09-2025 INDEX IS NOT FILLED UP
Mobile:9831989649 ALAM
Email:ALAMMURSHID742@GMAIL.COM

26 WPA(H) 76/2025 SUSANTA DAS SUBHAS JANA 25-09-2025 1. SUB CATEGORY CODE IS WRONG
Mobile:9836569829 2. PETITONER SIGN. IS MISSING AT 2ND
Email:JANASUBHAS79@GMAIL.COM JUDGES COPY

Printed On 28-08-2025



